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but they are, however, .utilised on
“Teleprinting work, giving them full
protection ‘of the ‘higher scale of
Rs. 150-300 which they were enjoy-
ing befare.

Joint Stack Companies Registored .in
West Bengal

4654, SHRI JYOTIRMOY BASU: Will
the Minister of INDUSTRIAL DEVELQP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state:

(a) ‘the -total number of Joint Stock Com-
panies registered in West Bengal, month by
month, during the years 1967, 1968, 1969 and
in January, 1970;

(b) the industrial classification of the
Companies rogistered;

(c) the authorised .capital of the Joint
Stock Companies registered in West Bengal,
month by month, during 1967, 1968, 1969
and in January, 1970;

4d) the paid-up capital of the Joint Stock
Caompanies at work in ‘West Bengal, year-
wisq, from 1967-68 ‘to 1969-70; and

(¢) whether the rumour that *liquid capi-
tal had moved out of West Bengal and that
which might have come in did pot do" has
any substance and, if so, the details thereof?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED): (a) to (c). The month-wise
details of the number and authorised <apital
of companies registered in -the ;State of West
Bengal during the years 1967, 1968, 1969 and
in January, 1970 are given in the Statement
No. 1 laid-on the Table of the House, [Placed
inLiprary. See No. LT-3041/70]. The indus-
try-wise-break-up of these companies is shown
in the Statement No. II laid on the Table of
the House. [Placed in Library. See No. LT-
3041/70).

(d) The paid-up capital of Joint Stock
Companies at work in the State of ‘West
Bengal for the years 1067-68, 1968-69 and
1969-70 was as under:
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Year ‘Paid-up Capital
{Rs. in crores)
1967-68 581.0
1968-69 6036
'1969-70 602.0

{as on 31-12-69)

{e) According to the information available,
during the years 1967-68, 1968-69 and 1969-
70 (upto January, 1970) 18 companies having
an aggregate paid-up capital of Rs. 3.1 crores
shifted their registered offices from West
Bangal to other States. During the same
period 31 companies (including 16 foreign
companies) with a lotal paid-up capital of
Rs. 7.3 crores shifted their registered offices
from other States of West Bengal. The
information about moving in of ‘liquid
capital’ or moving out of the same from
West Bengal is not available.
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